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is   on roar* or 1cm according to
futuwiyW*. l do not know about a few 
d*>e delay hare or there  As stated in 
the answer, there had been delays but 
we caught up with the delays

Start Gecay: Is it proper  tor the 
rime Minister of another country to 
advise us as to what steps should be 
taken by us to epedite the work’

Shri Jawaharlal Nehru: It is com­
pletely proper—It is not a uestion 
of  advice—considering  that  this 
scheme, in its inception and working, 
is a Joint IndoSoviet scheme in which 
the rune  Minister of  the  Soviet 
Union has  taken a  great deal  of 
interest  He wrote a  personal letter 
to me  It was a personal letter  he 
wrote after seeing the Chief Engineer 
and others  I think it was not only 
a proper thing, I appreciate it

Shri Barths Sanaa. May I  know 
whether the letter, which the rune 
Minister received, mentioned  certain 
aspects of delay or whether it was a 
general letter’  What was the nature 
of that letter9

Shri Jawaharlal Nehrn* I cannot go 
into that personal  and  confidential 
letter in this way m answer to a ues­
tion

Shri Anrobiitdo Ghosal. May I know 
if the delay was on our part or on the 
part of the engineers from Russia*

Shri Jawaharlal Nehrn: If the House 
wants to know, it was neither on our 
part nor on their part, it was on the 
contractors part

Border iolation by ortuguese Army

*6. Shri Assar: Will  the  rime
Minister be pleased to state

(a) whether it is a fact  that  the 
ortuguese Array fired  on the 28th 
29th and 80th December, 1958 on the 
Indian Border near Banda,  Sawant 
wadi. District Ratnagui, and

(b) if so, the details of the incident 
and the action taken by Government1

The Deputy Minister  of  Eternal 
Affairs (Shrimati  IrtArt  Menoa):

(a)  and  (b).  Government  have 
received no reports to show that these 
incidents occurred on days and places 
mentioned

Shri Joachim Alva: May I know on 
which side these attacks take  place 
generally’ Is it Belgaum side, Karwar 
side or Ratnagin side’  May I also 
know why the military police are not 
called m when the civilian police fail 
to repel these attacks’

Shrimati  lakshml  Menon  The 
answer was that there were no such 
leports

Mr Speaker: There have been no 
reports and no incidents  How can 
there be defence’

Shri ajpayee: May 1 know whether 
the attention of the Government has 
been drawn to the ress reports that a 
large amount of smuggling is going on 
on this border and, if so, what steps 
have been taken to stop that smug­
gling’

Mr. Speaker: It does not relate to 
that  This relates to certain border 
incidents and not to smuggling

Shri ajpayee: Incidents arise out of 
smuggling

Shri Nath ai: Are the Government 
aware that of late there have been 
efforts on the  part  of  the  armed 
ortuguese naval  units to  interfere 
with  Indian  fishermen  legitimately 
fishing m Indian waters near Daman’

Shrimati Utabwl Menoa:  I want 
notice of a separate uestion

Ambar Charkhaa

*7 8hri Keahava: Will the Mmivu 
of Commerce and Industry be plu>
ed to state

(a) the number of Ambar Charkhaa 
distributed in Mysoie  State  during 
195859 so far

(b) the number of Charkha* which 
are m operation,

(c) the total uantitv of varrv pro 
duced there from, and

(d) whether weavers refuse to use 
this yarn with the result  that  the 
same remains un*od’
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The MteMw ff  taiMtay  (8kri 
Mamihhal Shah): (a) Complete infor­
mation about the number of Ambar 
charkhas distributed to  spinners in 
Mysore State during 195959 has not 
yet become  available. According to 
reports so far received, 2,557 Amba 
charkhas were distributed in Mysore 
State during 195859 upto the 1st of 
December, 1958.

<b) Since the starting of the pro­
gramme in 195657, a total of 11,9 
Ambar charkhas  have  been distri­
buted to spinners in  Mysore  State 
according to reports  received  upto 
1st December, 1958.  It is estimated 
that  on an  average 10 of  the 
charkhas distributed usually remain 
idle  Therefore, the estimated num­
ber of Ambar  charkhas being plied 
by independent spinners  m  Mysore 
State as on  1st December,  1958. 
would be 10,254.  In addition, a total 
at 2,000 charkhas have been  distri­
buted as teaching aids m  panshra 
malayas and  vidyalayas located  in 
Mysore

(c) According to incomplete reports 
received so far, a total of 2 44 lakh 
lbe. of yarn was produced m Mysore 
State upto 1st December, 1958, from 
the number of charkhas referred  to 
in part (b)

(d) No. Sir

Shii Keahava:  May we know the
total cost involved in this distribution 
and if there is any attempt to realise 
some money  from the  parties  to 
whom these have been distributed*

Shri Manabhal Shah: These are the 
standard schemes of Ambar Charkha 
for different States.  The distribution 
costs are worked out according  to 
that scheme.  If the hon. Member is 
interested in any particular centre, I 
can certainly get the cost worked out 
for him.

Shri Tanga man t: May I know whe­
ther the Central Government is going 
to supply  Mysore  more  Ambar 
Charkhas in addition to the 7,000 and 
odd  May 1 also  know the  daily 
earning of a worker on this Charkha’

Shri HHwrMwl Shah: This  is  a 
national  programme   of  Ambar 
Charkha and from round  about  a 
lakh of Charkhas every year it will 
go up to about 1,15,000 Charkhas per 
year. This is being fully implemented. 
During the current year, the target is 
likely to reach as far as the new 
Ambar Charkhas are concerned. The 
wages vary from twelve annas  to 
Its 140 per day.

Shri B. K. Gaikwad:  May I know
whether Ambar charkhas are distri­
buted free of cost  If not, what  is 
the cost recovered from the indivi­
duals*

Shri JMuwttii 8hah:  The Amber
Charkhas are given to different train­
ing institutions on grants basis.  In 
most cases it is 50 per cent grant and
50 per cent loan m individual cases 
and sometimes it is wholly on loan, a 
part of it being written off as grant

Shri Thimmalah: How many train­
ing centres have been opened  for 
giving training in these Charkhas*

Shri Manubhai Shah:  About 1700
small and big centres

Shri Sonavaae: The hon  Minister 
has said that a person can earn about 
twelve annas U  Rs 140 per day 
How many hours are reuired to earn 
this  amount  by  working  on  this 
Charkha*

Shri ManaMial Shah: Really speak­
ing, it is not a completely wholetime 
job where a  worker works  eight 
hours  The worker really works  in 
his parttime it is a parttime job. 
But in the parahramalayat they are 
scheduled to work for eight hours of 
which five or si hours are  devoted 
on the Ambar Charkha itself

Shri Bameahwar Tantia:  May  I
know whether any complaints  have 
been received regarding the difficul­
ties in working and operation at the 
Ambar Charkha’  If so, what is the 
improvement in  the new  Ambar 
Charkha*
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Shri Manahhai  Shah:  Constant
efforts an mad* by the Commission 
and the Government to improve the 
itMBhimt and therefore, a Committee 
has been appointed—Tyagi Commit 
teev aa the House is aware—and it 
is going to looik into all the  new 
Ambar and improved Charkhas, and 
the new Charkhas  that arc  being 
invented in the country are consider­
ed by the Khadi Commission  Great 
improvements are taking place in the 
setup of  the Ambar  Charkha to 
make it produce more  with  less 
effort

Bhopal Capitol roject

*1 Shri . C. Shnkla.: Will the Min­
ister of huaafag be pleased to refei 
to the reply given to Unstarred Ques­
tion No 1607 on the 16th December,
1958 and state

(a) whether the Working  Group 
appointed to eamine the  proposals 
of the Government of Madhya ra­
desh with regard to Bhopal Capital 
roject  has  since completed  it 
eamination of the matter,

(b) if so, the results thereof, and

(c) the decision, if any, taken  in 
the matter*

The Deputy Minister of  lanning 
<8hri S. N. Mfehia): fa) No, Sir

(b) and (c)  Do not anse

Shri . C. Shnkla: What are  the 
reasons for the undue delay’  Thic 
project is being considered for the last 
two years and a great deal of hard­
ship is being eperienced on account 
of this delay  By what time do the 
Government propose to finalise  ihi 
scheme’

Shri S. N. Mfafcra: As the hon Mem­
ber is aware, the committee was ap­
pointed only  about  the  middle of 
December last  There has been some 
delay in the meeting of the committee 
tor very minor reasons but we  are 
going to see to it (hat it meets soon

JWhrt . C. Hhrth: Recently  some 
osts  and  Telegraph  Department 
uarters were undertaken to be built

Chandigarh. Will the Government 
consider the possibility of doing such 
things to help the capital project of 
ghopal also

Shri 8. N. Mtahta: All these mat­
ters can be considered by the com 
rfiittee which has been appointed

to iH*K *WC  ft  f

w *roT  fa
T WnR    fT Tg RH 52*T

 ̂ tt  rarw   fr, 
ift wh t̂ tt anw vhmr <pt 

rrareiift wr  r 

aft wto   fa*  vngt  aft

i Tftsr * arft sritfr

fjpT T "Rfr iftr T̂rr

*nfipr i

fc*   TO  WT

urcr *nj*r  fa Htarw  ifar * 

wr m t *tffa to *sirft 
rt fft  t*   vnft  ̂sr 
r   r Tfr    ch<n 

wrw [ w  <m   m   i 

fa v et trtJft frtz ansft afr ftm

fa   T*T   4fl<n TT   "

aft wio Wo ftw

ST mSTOT sfa   *TT5J*r (ftf I i

vftfa ipr   aft tppirT sfo w
 lfajFT IRit ̂ I

sf5T t STOTTTfim

faw *nir  i

Forged assports

f Shri Ram Krtshse:
,9 I Shri Daouai:
*  Shri Nagi Reddy:
[ Shri asadena Nair:

Will the rime Minister be pleased
lo refer to the reply given to Starred




